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COURT NO. 33  

DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  

NOTE:  ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3RD FEBRUARY, 2025,  

  THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER. 

  ----------------------------------------------------------------------------------- 

 

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP. 

 

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP. 

 

CLICK HERE FOR VC 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 

 

Meeting No. 1669 92 0249 

 

Join from a video conferencing system or application 

Dial: 

 

dhcvirtualcourt6@dhcvirtualcourt.webex.com 

 

You can also dial 210.4.202.4 and enter your meeting number. 

 

Join by phone 

Access Code: 1669 92 0249 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

courtmaster@pmsingh.in   
 

 

NOTE: Counsels and Litigants may send their apperances through the following  

      link/form. This form shall be available during Court hearing days 

      from 09:00 A.M – 04:30 P.M.. 

 

      https://forms.gle/LszUZHy9YMBfTrAu7  

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTIONS 
56 W.P.(CRL)-637/2025 MR RAJESH MANN  

V/s STATE OF N.C. T. OF 
DELHI & ORS. 
  

SAURABH TYAGI  

 OTHER DETAILS OF ADVOCATES:  

                            

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 

       HON’BLE MS.JUSTICE RENU BHATNAGAR 

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

rajesh.malhotra@dhc.nic.in  

 

dhc.court2102@gmail.com 

 

 

All counsels are requested to send their appearance through this form. 

 

https://forms.gle/k1o4ruPqPt5hgFQJ9 

 

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  

Counsels are requested to fill this form only once. 

The first submission shall be treated as final. 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

60 W.P.(C)-402/2025 
CM APPL. 2065/2025 
WITH W.P.(C) 16090/2024 

UNION OF INDIA & ORS.  
V/s SQN LDR RETD HARSH HANDA 
  

AVSHREYA PRATAP SINGH  

 OTHER DETAILS OF ADVOCATES: 
AVSHREYA PRATAP SINGH 
RUDY(AVSHREYARUDY@OUTLOOK.COM)(9810001315)(PETITIONER) 
VIRENDRA TOMAR(TOMAR.VIRENDRA@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9
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ROOM NO. 121, FIRST FLOOR, BLOCK-A 

BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL 

AT 11:30 A.M.   
 

https://dhcdja.webex.com/meet/dja.dhc.vc4 
 

 

 

ITEM NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES LISTED BEFORE REGISTRARS 

5 RFA(COMM)-300/2023 

CM APPL. 65794/2023 

RAHUL JAIN AND ORS.  

V/s M/S SR INDIA VOYAGES PVT. LTD. . 
  

ALKA CHOJAR  

 OTHER DETAILS OF ADVOCATES:  

 

 

 

 

 

 

 

 

 

 

 
R - 6, NEW COURTS BLOCK (GROUND FLOOR),(OS-D)  

BEFORE MS. PRIYA MAHENDRA,JOINT REGISTRAR (JUDICIAL) 

 

 (NOTE : IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. SHAMSHER, READER (9999292525 )  

 

 

AT 11:00 A.M.  

 

 

Click TO Join the VC  

 

https://jrdhc.webex.com/join/jrdhc6 

 

ITEM 

NUMBER 
CASE NUMBER PARTY NAME ADVOCATE NAME 

OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 

5 FAO-142/2018 

CM APPL. 14841/2018 

CM APPL. 37781/2018 

CM APPL. 1476/2020 

CM APPL. 6584/2020 

CM APPL. 11587/2020 

CM APPL. 11588/2020 

JANAK DATWANI  

V/s PACIFICA INFRASTRUCTURE PVT LTD & ORS 

  

ABHIMANYU MAHAJAN, DEEPAK KHOSLA, SURESH 
SINGH, KARANJAWAL & CO, NAVEEN KUMAR 
CHAUDHARY, MANMEET ARORA, RICKY CHOPRA, 
RISHI KUMAR SINGH GAUTAM, AAYUSHI JAIN, 
BHUSHAN KAPUR, ABHINAV SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
ABHIMANYU MAHAJAN()(9811103447)(PETITIONER) 
ABHIMANYU MAHAJAN()(9810408598)(PETITIONER) 
DEEPAK KHOSLA()(9811054200)(PETITIONER) 
DEEPAK KHOSLA()(9811054200)(PETITIONER) 
ABHIMANYU MAHAJAN(ABHIMANYU.MAHAJAN@GMAIL.COM)(9811103447)(PETITIONER) 
DEEPAK KHOSLA(DK@DANDKLAW.IN)(9811054200)(PETITIONER) 
RICKY CHOPRA(RICKYCHOPRA@RICKYCHOPRA.IN)(8800855555)(RESPONDENT) 
SAURABH SETH(SAURABH.SETH@KARANJAWALA.IN)(9717196388)(RESPONDENT) 
PULKIT DEORA(PULKIT.DEORA@DEORA.COM)(9811903451)(RESPONDENT) 
MANSI SHARMA(MANSIMRIDULASHARMA@GMAIL.COM)(9910201722)(RESPONDENT) 
HARMEET SINGH (INFO@HARMEETSINGHKALKA.COM)(9811760300)(RESPONDENT) 
DEEPAK KHOSLA(DK@DANDKLAW.IN)(9811054200)(RESPONDENT) 
GHP SOCIETY(GHPSSOCIETY@YAHOO.COM)(9810894333)(RESPONDENT) 
VIVEK SHARMA(QUANTUMLEGALINDIA@GMAIL.COM)(9810146644)(RESPONDENT) 
KISHORE DATWANI(KISHORE.DATWANI@YAHOO.CO.IN)(9911647841)(RESPONDENT) 
RISHI KUMAR SINGH GAUTAM(RISHISGAUTAM@GMAIL.COM)(9711007941)(RESPONDENT) 
AAYUSHI JAIN(AAYUSHI1309@GMAIL.COM)(8587890142)(RESPONDENT) 
BHUSHAN KAPUR(BHUSHANKAPUR@GMAIL.COM)(9899898765)(PETITIONER) 
ABHINAV SHARMA(5.ABHINAVSHARMA@GMAIL.COM)(9810382091)(RESPONDENT) 

 

 

 

HIGH COURT OF DELHI             REGISTRAR (LISTING) 

10.03.2025 
 

      

****************** 
 

https://dhcdja.webex.com/meet/dja.dhc.vc4
https://jrdhc.webex.com/join/jrdhc6

